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Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) whether the construction of Toilets sanctioned under Rural School Sanitation Programme-CRSP, Total Sanitation Campaign, is
lagging behind and a very small number of toilets have been completed so far; 

(b) if so, the details thereof, State-wise; 

(c) the funds allocated by the Union Government during each of the last three years and till date, State-wise; 

(d) the reasons for not constructing the sanctioned toilets so far; and 

(e) the steps taken by the Government to complete the same within the stipulated time ?

Answer

MINISTER OF RURAL DEVELOPMENT (SHRI RAGHUVANSH PRASAD SINGH) 

(a) to (e): A statement is laid on the Table of the House. 

STATEMENT REFERRED TO LOK SABHA STARRED QUESTION NO. 351 DUE FOR REPLY ON 19.8.04 

(a) to (e) No, Sir. So far, 3.23 crore household toilets, 3.53 lakh schools toilet blocks and 25,236 community sanitary complexes have
been sanctioned under the Total Sanitation Campaign (TSC) projects in 398 districts of the country. These projects are to be
implemented over a period of 4-5 years. So far, 86.92 lakh household toilets, 1.04 lakh school toilets and 3,576 community sanitary
complexes have been constructed. State- wise toilets sanctioned and constructed are given in Annex I. 

The State-wise allocation of funds by Union Government for Central Rural Sanitation Programme (CRSP) during the last three years,
is given in Annex-II. Till date, Rs 770.63 crore has been released to states under Total Sanitation Campaign (TSC). 

Government of India has taken various steps to motivate TSC implementing agencies to complete construction of the sanctioned
toilets. Nirmal Gram Puraskar has been instituted to give incentive to Panchayati Raj Institutions, which attain full sanitation coverage.
To speed up implementation, regular review meetings are held and technical and financial support is being provided to the States.
For giving technical guidance on construction of school toilets, two technical notes have been prepared and circulated to the project
districts. 

Annex- I to the reply to the Lok Sabha Starred Question No 351 Due for reply on 19 

State wise number of Toilets sanctioned and constructed in TSC projects which ar 

Sr.No. State  Toilets sanctioned Toilets constructed
   Individual School    Community Individual School Toi

1 ANDHRA PRADESH      3462766   26218             0    2345559  31460           10
2 ARUNACHAL PRADES      63735    533              0       5404   323             0
3 ASSAM                379376   2801              0      14805    90             0
4 BIHAR               2324994   14224          5862      34234   380           198
5 CHATTISGARH         2432998   16045            47       1149   1222           15
6 D & N HAVELI           2480     0              12          0    0              0
7 GOA                   15000    283            150          0    0              0
8 GUJARAT              183898   5948              0       2316   1961            0
9 HARYANA              549060   5043            551      82809   1279           65
10 HIMACHAL PRADESH      38360   1758             86        107   267            36
11 JAMMU & KASHMIR      587833   7297            578       1491   127            25
12 JHARKHAND            757064   5413           2913       9425   809            58
13 KARNATAKA            187000   4384             70      42664   1015           19
14 KERALA               900028   3792           1040     239909   963           403
15 MADHYA PRADESH      3311313   56583           801     174979   9114           87
16 MAHARASHTRA         2513829   41193          2688     234833   8136          784



17 MANIPUR               63578    606             56          0    0              0
18 MEGHALAYA             86669   1574            100          0    0              0
19 MIZORAM                9221    389             50          0    0              0
20 NAGALAND              69522    568           1176      26574   284            65
21 ORISSA              2370426   16972           942     381183   7034           61
22 PONDICHERRY           18000    26               0        900    26             1
23 PUNJAB               337843   11845           259      24525   398            57
24 RAJASTHAN            613478   25089           325      60079   5428           10
25 SIKKIM                15715    891            165       4135   728           120
26 TAMILNADU           2120136   26504          1682    1183709  12689          448
27 TRIPURA              332629   2529              0     311474   1096           13
28 UTTAR PRADESH       4195887   35198          1187     704484   6036          567
29 UTTARANCHAL          324030   8750             80      12498    5              2
30 WEST BENGAL         4073756   30585          4416    2793323  13412          532

 GRAND TOTAL        32340624  353041         25236    8692568  104282        3576

Annex-II to Reply to Lok Sabha Starred  Question No. 351 due for reply on 19/8/2004

STATEMENT SHOWING THE CENTRAL RELEASES

State-wise release of funds for the last 3 years and till date under TSC

         Rs. in Lakh

S No.       State          2001-2002 2002-2003 2003-2004 Total Release since inception

1 Andhra Pradesh      1895.70   1600.87   4660.35                   10371.43
2 Arunachal Pradesh     52.80      0.00      0.00                     152.26
3 Assam                464.65      0.00    199.31                     832.91
4 Bihar               1663.56   1548.70      0.00                    4456.09
5 Chattisgarh          229.33    175.64      0.00                    1485.14
6 D & N Haveli           0.00      3.15      0.00                       3.15
7 Goa                    0.00      0.00      0.00                       0.00
8 Gujarat                0.00     94.65      0.00                     643.75
9 Haryana               62.06    402.90     62.06                    1490.05
10 Himachal Pradesh      36.28     79.29      0.00                     132.82
11 Jammu & Kashmir        0.00      0.00     76.48                    1163.26
12 Jharkhand            632.71    223.87    284.61                    1704.93
13 Karnataka             62.19      0.00      0.00                     978.04
14 Kerala               875.02    439.27    864.13                    2855.47
15 Madhya Pradesh       219.17    644.93   4425.96                    7972.12
16 Maharashtra          108.55    591.37    725.05                    6581.24
17 Manipur                0.00      0.00    103.56                     151.64
18 Meghalaya              0.00      0.00    221.37                     221.37
19 Mizoram                2.03      0.00     11.51                      11.51
20 Nagaland               0.00     13.79      0.00                     132.12
21 Orissa               567.83   1113.85    284.16                    3269.96
22 Pondicherry           47.42      0.00      0.00                      94.84
23 Punjab               142.17     52.67      0.00                    1212.33
24 Rajasthan              0.00    265.62    119.12                    2299.75
25 Sikkim               126.43     17.98     38.37                     272.82
26 Tamilnadu           1758.98   2192.49   2770.53                    8746.57
27 Tripura              364.63    249.56    819.21                    1940.72
28 Uttar Pradesh       2475.03   2137.30   3120.44                   11096.38
29 Uttaranchal           34.62    151.16     13.40                     702.41
30 West Bengal         1170.99   2011.21   1181.10                    6087.89
31 Support Services      13.86    100.00    519.28                     670.14



 Total              13006.01  14110.27  20500.00                   77740.11
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